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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

0.A.No. 156/92 Date of Order: 25,2,1992
BETHEEN :
N.Balaji .. Applicant,

AN.D

1, The Chief Personnel
Officer, South Central
Railway, Rail Nilayam,
Secunderabad,

2. The Deputy Chief Mechanical
Engineer, Garriage Repair
Shop, South Central Railway,
Tirupathi,

3, The Workshop Personnel
Officer, {arriage Repair
Shop, S.C.Railway, '
Birupathi. e Respondents,

Counsel for the Applicant .o Mr,P,Krishna Reddy
Counsel for the Respondents ., Mr NV.Ramana, SC for Rlys
CORAM 3

HON'BLE SHRI R.BALASUBRAMANIAN , MEMBER (ADMN. )

HON'BLE SHRI {T.

(Order of the Division Bench delivered by
Hon'ble Shri R.Balasubramaniaﬁ,Member(Admn.} ).

Shri TVHN.Reddy on behalf of Mr.P,Krishné Reddy
moves this Application., Shri NV.Ramana, Advocate for the
respondents present, It is brought to our notice tha;
this case is zlready covered by a direction given in
similar other® OAs like 0A_,1103/91, Oﬁ this point further
Shri NV.kamane stated thatrthey have filed a Review Petition

in those batch cases,
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. e 2 LN}

2. ~ Under these circumstances we pass the same
direction to the respondents as in 0A,1103/91 namély

as and when the Group -'D' posts in the outsider's quota
become available at Carriage Repair Shop, Tirupathi or

any ‘wnere else in the Guntakal Divisicon, the applicant

shoula be considered first before considering any other
case in the ordef of thelr rank in the empanelment for

Group 'C' posts,

3. With the above said directions the application
is disposed of at the admission stage itself with no order
as to costs., In view of what Shri NV.Ramana stated these

orders are subject to the outcome of the Revitw Petition,

M‘DMW——? T _ C'D\O—JNLIQ‘\L“J
(R.BALASUBRAMANIAN) (T.CHANDRASEKHARA REDDf " ~
Member (Admn. ) Member (Judl,) i

Dated : 25th February, 1292,

(Dicteted in the Open Court)
Dy.MRegistrayg(J{

1. The Chief Personnel Officer,
S.C.Kailway, Railnilayam, Secunderabad.

2. The Deputy Chief Mechanical Engineer,
Carriage Repair Shop, S.C.Rly, Tirupathi,

3. The Workshop Personnel Cfficer, Carriage Repair Shop,
o S5.C.Rly, Tirupathi.

4, One copy to Mr.P,Krishna Reddy, Advocate, CAT.Hyd.
5. One copy to Mr.N.V,Ramana, SC for Elys, CAT.Hyd.
6. One spare copy.
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RYBED BY COMPARED BY "
.GHECKED BY ADPROVED BY

IN THE CENIRAL &SDMINISTRATIVE TRIB'UNAL
HYDERABALD _BEN'CH,AT HYDERABAD

4(.“
THE HON'BELE MR. . T v,

THE HON'BLE MR.R.BALASUBRAMANIAN:M(A)
END

THE HON' BLE MR .T .CHANDRASEKHAR REDDY;:
M{JUDL)

THE HON'BLE MK.C.J.ROY s MEMBER{JUDL)

DATEDs 8- J-1e82

NRBERY JUDGMENT :

\ ) 1

R.A/C. AL MaATNE,
' in
0.A.Nc, '\S’EJ/C(?,—
T™A.No. ~ (W.P.No,— )

Admfitted and interim directions
isspued. .

Al lowed

Disprnsed of with directions.

Dismissed

Dis [ssed as withdrawn
Digmissed for refault,
M{A, Ordered/ Reiected
Ne order as to eosts.






